
 LOK  SABHA  DEBATES

 LOK  SABHA

 Saturday,  October  30,  976/Kartika  8,
 898  (Saka)

 cee

 The  Lok  Sabha  met  at  Eleven  of  the
 Clock

 [Mn.  SPEAKER  in  the  Chair]

 PAPERS  LAID  ON  THE  TABLE

 NOTIFICATIONS  UNDER  INDUSTRIES  (DE-
 VELOPMENT  AND  REGULATION)  ACT  AND
 REvIEW  AND  REPORT  OF  MACHINE  TooL
 Corporation  or  [npta,  Lrp.,  AJMER,

 FoR  ‘1974-75.

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  INDUSTRY  (SHRI
 A.  P.  SHARMA):  On  behalf  of  Shri
 ह  A.  Pai  I  beg  to  lay  on  the  Table—

 (i)  A  copy  of  Notification  No.  8.0.
 683(E)  (Hindi  and  English  versions)
 Dublished  in  Gazette  of  India,  dated
 the  9th  October,  ‘1976,  :ssued  under
 sub-section  (1)  of  section  9  of  the
 Industries  (Development  and  Rebula-
 tion)  Act,  1951,  [Placed  २७  Library.
 See  No,  LT-444/76].

 (2)  A  copy  each  of  the  following
 Papers  (Hind:  and  English  versions)
 under  sub-section  (l)  of  section  694
 of  the  Compames  Act,  956:—

 {i)  Review  by  the  Government  on
 the  working  of  the  Machine  Tool
 Corporation  of  India  Limited,
 Ajmer,  for  the  year  ‘1974-75.

 (ii)  Annual  Report  of  the  Machine
 Tool  Corporation  of  India  Limited
 Ajmer,  for  the  year  ‘1974-75
 along  with  the  Audited  Accounts
 and  the  comments  of  the  Comp.
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 troller  and  Auditor  General
 thereon,

 {Placed  im  Library.  See  No  LT-
 ‘11445/76].

 HALF-YEARLY  REPORT  OF  THE  COIR
 BoaRD

 SHRI  A.  P.  SHARMA:  I  beg  to  lay
 on  the  Table  a  copy  of  the  Half-yearly
 Report  (Hindi  and  English  versions)
 on  the  activities  of  the  Coir  Boar!
 and  the  working  of  the  Coir  Industry
 Act,  953  for  the  period  from  ist  ‘Apr’,
 975  to  30th  September,  ‘1975,  under
 sub-section  Q)  of  section  79  of  the
 Coir  Industay  Act,  953  [Placed  in
 Library.  See  No,  LT-446/76}.

 NOTIFICATIONS  UNDER  ESSENTIAL
 ComMopiTIes  ACT

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  AGRICULTURE  AND
 IRRIGATION  (SHRI  ANNASAHEB  P.
 SHINDE):  I  beg  to  lay  on  the  Table
 a  copy  each  of  the  following  Notifica-
 tions  under  sub-section  (6)  of  section  3
 of  the  Essential  Commodities  Act.  1955.

 qa  The  Wheat  Roller  Flour  Mulls
 (Licensing  and  Control)  Amend.
 ment  Order,  4976  (Hind:  and
 English  versions)  publisheq  in
 Notification  No,  G.S,R.  296  in
 Gazette  of  India,  dated  the  4th
 September  ‘1976.

 (2)  The  Inter-Zonal  Wheat  and  Wheat
 Products  (Movement  Contro))
 Third  Amendment  Order,  976
 (Hindi  and  English  versions)
 Published  in  Notification  No.
 G.S.R,  804(E)  in  Gazette  of  India
 dated  the  l5th  September,  ‘1976.

 (3)  The  Delhi  Roller  Mills  Wheat
 Products  (Ex-mill  and  Retail)
 Pnce  Control  (Second  Amend-
 ment)  Order,  976  (Hindi  and
 English  versions)  published  in
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 Notification  No.  809(E)  in  Gazette
 of  India,  dated  the  20th  Septem.
 ber,  ‘1976.

 (4)  The  Rice  and  Paddy  (Southern
 Zone)  Movement  Control  Order,
 976  published  in  Notification
 No.  G.S.R.  832(E)  in  Gazette  of
 India,  dated  the  6th  Ocfober,
 1976,

 (6)  The  Northern  Rice  Zone  (Move-
 ment  Control)  Amendment  Order
 976  (Hindi  and  English  versions)
 published  in  Notification  No.
 G.S.R.  835(E)  in  Gazette  of
 India,  dated  the  8th  October,
 1976.

 (6)  G.S.R.  836(E)  (Hind:  and  English
 versions)  published  in  Gazette
 of  India,  dated  the  8th  October,
 38976  rescinding  certain  Orders.

 (72  The  Inter-Zonal  Wheat  and  Wheat
 Products  (Movement  Control)
 Fourth  Amendment  Order,  976
 published  in  Nofification  No.
 G.S.R.  844(E)  in  Gazette  of  India,
 dated  the  i8th  October,  1976.

 (8)  The  Inter-Zonal  Wheat  Products
 (Movement  Control)  Order,  976
 published  in  Notification  No.
 G.S.R,  845(E)  in  Gazette  of  India
 dated  the  3th  October,  1976.

 [Placed  in  Library.  See  No.  LT-
 ‘11447/76].

 Norrmicarton  CONTAINING  ERgaTa  TO
 Norrrscation  No.  s.0.  327(E)  unneK

 Gawrnaz.  Insunace  803४8

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FINANCE  (SHRIMATI
 SUSHILA  ROHATGI:  I  beg  to  Jay  on
 the  Table  a  copy  of  Notification  No.  8.0.
 3588  (Hindi  and  English  versions)
 Published  in  Gazette  of  India,  dated
 the  9th  October,  976  containing  Errata
 to  Notification  No.  S.O.  327(E),  dated
 the  29th  April,  1976,  laid  under  section
 ३7  of  the  General  Insurance  Business
 (Nationalfeation)  Act,  1972,  [Placed  in
 Library.  See  No.  LT-448/  76}.

 OCTOBER  30,  3976

 .02  hrs.

 BUSINESS  OF  THE  HOUSE

 THE  MINISTER  OF  WORKS  AND
 HOUSING  AND  PARLIAMENTARY
 AFFAIRS  (SHRI  K.  RAGHU  RAMA-
 IAH):  With  your  permission,  Sir.  I
 rise  to  announce  that  Government
 Business  in  this  House  during  the  week
 commencing  ist  November,  1976,  will
 consist  of

 qa)  Consideration  of  any  item  of
 Government  Business  carried
 over  from  today’s  Order  Paper.

 (2)  Discussion  and  voting  on:

 qa)  Supplementary  Demands  for
 Grants  (Railways)  for  1976-77.

 (ii)  Demands  for  Excess
 (Ratlways)  for  ‘1974-75,

 Grants

 (ui)  Supplementary  Demands  for
 Grants  (General)  for  1976-77.

 (av)  Supplementary  Demands  for
 Grants  (Gujarat)  for  1976-77.

 (3)  Introduction,  consideration  and
 passing  of  the  Pondicharry  Ap-
 propriation  (No.  4)  Bill.  1976,

 (4)  Consideration  and  passing  of  the
 Electricity  (Supply)  Amendment
 Bill,  1976.

 थी  रामावतार  शास्त्री  (पटना)  !

 अध्यक्ष  महोदय,  तान-भ्राफ़िशियल  बिजनेस
 के  बारे  में  कुछ  नही  कहा  है।  हम  लोगों
 ने  बहुत  से  सवाल  रखे  हैं।

 MR.  SPEAKER:  I  have  called  a
 meeting  of  the  Business  Advisory  Com.
 mittee  to  decide  on  this.

 SHRI  D.  N.  TIWARY  (Gopalgan}):
 Bihar  was  ravaged  by  floods.  This  is  a
 subject  of  great  importance,  but  so-far
 we  have  not  discussed  this  thing  here.
 There  should  be  some  time  for  discus
 sion  of  the  flood  situation  of  Bihar.


